
central administrative tribunal principal bench

R.A.Nd,%21/2001

IN

OA No .878/98

New Delhi: dated this the -ZB^'^^day of)Ma^ ',20 01,'
HON^BLE MR,S.R,A0IQE,\/ICE CHAIRMAN(a),

HON*BLE DR,A..UEdaVALLI MEMBErCd)

linesh Chandra .Review Applicant.'

Versus

UDI & Ors Review Respondents.'

ORDER (by circulation)

S.R.iAdiqe;'VC(A)

Perused the RA.

2.' The grounds taken in the RA do not bring it

within thescope and ambit of Section 22(3) (f) AT Act

read with Order 47 Rule 1 CPC under which along any order/

decision of the Tribunal can berevieuedj

3.' RA rejected^'

( DR.A.VEDAVALLI ) (s.R.ADIGE /
MEMffiR (3) VICE CHAIRMAN (a).

/ug/


